P

IN THE CENTFAL ADMINISTFATIVE TRIEUIA

s

, JAIFUF EEICH, JAIFUR.
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Date of Deciszion: 22.11.96
OA 610/96
Hanuman Prasad Me:ina, EDBEM, Olwada, via. Chalieri, Distvict Sawsimadhopur.

... Applicant

- Versus
1. Unicn of India through ths Chisf Posi Mazier Gznsral, Rajasihan,Jaipur.
2. The  Superintendant of Poat  Officez, Sawaimadhopur  Division,

Sawaimadhopur

... Reapondents

HOIT'ELE MF S0FPAL fFT HUA, VICE CHAIRMAN
HON'BLE MF.Z.C.VAISH, ACMIIIISTRATIVE MEMEER
For the Applicant : » - ... Mr.D.K. Swamy

For the Respondents _ .o

ORDER
PER HON'BLE MP.COPAL IFISHIA, VICE CHAIRMAL

]
g]

of the

Adminiskrative Trikunals Ack, 1985, has aszailed hiz verbal teirminacion from
1

the post of EDEPM at Olwada, Tehsi

2. W= havs ha -4 the learned counsel for the applicant.
3. The zpplicank waz appointed as EDEFM, Olwada (Chaleri) on proviziconal

ju]

masiz for 90 daya from 12,9095 to 10.12.95. The aopointing aunthority reserv
th: right to terminatz his provizional appointment withoot serving ary notice

and withouk aszigring any reas

n. Hiz term of appointment was exiendsd from

timz to time till his ssrvices wzre terminated by a verkal ordsr on 19.7.90.
The lzarned couns=l for the applicant, instead of pressing this applicztion on
merits, wankbz Lo maks a reprasentation oo the concernad authority rajarding

4. The applicant shall make a repressntation within a fortnight and if the
game iz made by the applicant, rvespondent llol.2 i.z, the Supsrintendznt of Fost

Offices, Cawaimndhopur Divisicon, Sawaimadhopur, shall dispose it of on merits
theongh a speaking ovdsye within 30 Jays of its veceipt. The OA stands

dispozed of accordingly at the stags o

(S.C.VAISH) ' (GOPAL KRISHNA)
ADMINISTPATIVE MEMBER ‘ VICE CHAIRMAN




